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ADDON 
 

 

1.ACCIDENTAL DAMAGE COVER 

 

It is hereby agreed that this policy is extended to cover accidental loss or damage to the Insured 
Property as described in the Policy Schedule.by any external, visible and violent means. 

 

The limit of indemnity for this extension shall not exceed the limit specified in the Policy Schedule for 
the period of insurance. 

 

Coverage provided to the Insured Property under this Add on cover is subject to the below exclusions 
in addition to the policy exclusions.  

• Loss, destruction or damage caused by change in temperature.  
• Loss or damage due to inherent vice, latent defects, moth, insect, vermin, fumes, flaws, 

fluctuations in atmospheric or climatic condition, the actions of light.  
• Loss or damage due to mechanical, electrical or electronic breakdown, and/or mechanical 

derangement  
• Loss or damage caused by Joint leakage, failure of welds, cracking, fracturing, collapse or 

overheating of boilers, economizers, superheaters, pressure vessels or any range of steam and 

feed piping in connection therewith.  
• Damage to belts, ropes, chains, rubber tyres, dies, moulds, blades, cutters, knives or 

exchangeable tools, engraved or impression cylinders or rolls; objects made of glass, porcelain, 

ceramics, all operating media (e.g. lubricating oil, fuel, catalyst, refrigerant, dowtherm) felts, 

endless conveyor belts or wires; sieves, fabrics, heat resisting and anti-corrosive lining and 

parts of similar nature, packing material, parts not made of metal (except insulating material) 

and nonmetallic lining or coating of metal parts alone without damage to main equipment  
• Theft and/or any attempts thereat except as otherwise covered under the policy.  
• Breakage, cracking, or scratching of crockery, glass, cameras, binoculars, lenses, sculptures, 

curios, pictures, musical instruments, sports gear, and other similar articles of brittle or fragile 
nature;  

• Loss indemnifiable by more specific coverage in the policy and its endorsements  
• Property in transit outside insured premises  
• Loss or damage due to collapse, settlement or bedding down, ground heave or cracking of 

structures or the removal or weakening of support to any insured property.  
• Damage to stock in course of and caused by the manufacturing process  
• Damage to stock in the process of loading / unloading  
• Cyber Risk Exclusion Clause NMA 2915 

 

1. Electronic Data Exclusion 
 

Notwithstanding any provision to the contrary within the Policy or any endorsement thereto, 

it is understood and agreed as follows:- 
 

a) This Policy does not insure, loss, damage, destruction, distortion, erasure, corruption or 

alteration of ELECTRONIC DATA from any cause whatsoever (including but not limited to 

COMPUTER VIRUS) or loss of use, reduction in functionality, cost, expense of whatsoever 

nature resulting there from, regardless of any other cause or event contributing concurrently 

or in any other sequence to the loss. ELECTRONIC DATA means facts, concepts and 
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information converted to a form useable for communications, interpretation or processing by 

electronic and electromechanical data processing or electronically controlled equipment and 

includes programmes, software, and other coded instructions for the processing and 

manipulation of data or the direction and manipulation of such equipment. COMPUTER 

VIRUS means a set of corrupting, harmful or otherwise unauthorized instructions or code 

including a set of maliciously introduced unauthorized instructions or code, programmatic or 

otherwise, that propagate themselves through a computer system or network of whatsoever 

nature. COMPUTER VIRUS includes but is not limited to ‘Trojan Horses’, ‘worms’ and ‘time 

or logic bombs’. 
 

b) However, in the event that a peril listed below results from any of the matters described in 

paragraph a) above, this Policy, subject to all its terms, conditions and exclusions will cover 

physical damage occurring during the Policy period to property insured by this Policy 

directly caused by such listed peril. 
 

Listed Perils: 
 

Fire  

Explosion 

 

2. Electronic Data Processing Media Valuation 
 

Notwithstanding any provision to the contrary within the Policy or any endorsement thereto, 

it is understood and agreed as follows:- 
 

Should electronic data processing media insured by this Policy suffer physical loss or damage 

insured by this Policy, then the basis of valuation shall be the cost of the blank media plus the costs 

of copying the ELECTRONIC DATA from back-up or from originals of a previous generation. 

These costs will not include research and engineering nor any costs of recreating, gathering or 

assembling such ELECTRONIC DATA. If the media is not repaired, replaced or restored the basis 

of valuation shall be the cost of the blank media. However this Policy does not insure any amount 

pertaining to the value of such ELECTRONIC DATA to the Assured or any other party, even if 

such ELECTRONIC DATA cannot be recreated, gathered or assembled 

 

• Communicable disease Exclusion Clause LMA 5393 
 

1. This policy, subject to all applicable terms, conditions and exclusions, covers losses 

attributable to direct physical loss or physical damage occurring during the period of insurance. 

Consequently and notwithstanding any other provision of this policy to the contrary, this 

policy does not insure any loss, damage, claim, cost, expense or other sum, directly or 

indirectly arising out of, attributable to, or occurring concurrently or in any sequence with a 

Communicable Disease or the fear or threat (whether actual or perceived) of a Communicable 

Disease.  
2. For the purposes of this endorsement, loss, damage, claim, cost, expense or other sum, 

includes, but is not limited to, any cost to clean-up, detoxify, remove, monitor or test: 

2.1. for a Communicable Disease, or 
 

2.2. any property insured hereunder that is affected by such Communicable Disease. 
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3. As used herein, a Communicable Disease means any disease which can be transmitted by 
means of any substance or agent from any organism to another organism where: 3.1. the 

substance or agent includes, but is not limited to, a virus, bacterium, parasite or other 
organism or any variation thereof, whether deemed living or no, and 

 
3.1. the method of transmission, whether direct or indirect, includes but is not limited to, 

airborne transmission, bodily fluid transmission, transmission from or to any surface or 
object, solid, liquid or gas or between organisms, and 

 
3.2. the disease, substance or agent can cause or threaten damage to human health or human 

welfare or can cause or threaten damage to, deterioration of, loss of value of, 
marketability of or loss of use of property insured hereunder. 

 

4. This endorsement applies to all coverage extensions, additional coverages, exceptions to 
any exclusion and other coverage grant(s). 

 

 

All other terms, conditions and exclusions of the policy remain the same. 
 

 

Subject otherwise to the terms and conditions as specified in the Policy. 
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